Regio naﬁﬁfice

U.P. Pollution Control Board
Noida, GB Nagar
Email- ronoida@uppcb.in

Ref no: 67/1.” ] 52/7»013 Date- Qg"“’l'f’ 72027
To, : '
The Registrar,

The National Green Tribunal,
Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in

Sub: Compliance report in compliance to the order passed by Hon’ble NGT, New Delhi
on dated 10.03.2023 in matter- O.A. No. 771 of 2022 Nishant Bhargav (Applicant)

Versus State of Uttar Pradesh (Respondent).
Sir,
With reference to the subject mentioned above, this is to inform you that in compliance to
the order passed by Hon’ble NGT, New Delhi on dated 10.03.2023 in the matter of 0.A.No. 771
of2022 Nishant Bhargav (Applicant) Versus State of Uttar Pradesh (Respondent) the compliance

report is submitted for your kind perusal and nccessary action, please.

Yours Sincerely

e

Regional Officer

Copy to:

I. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/ NGT, New Delhi for perusal

and necessary action please.
2. Member Secretary, UPPCB, Lucknow for information.
3. Chief Environmental Officer, Circle-l, U.P. Pollution Control Board, Lucknow for

information.
4. Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.

/

Regional Officer
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Compliance Report of the order of Hon'ble NGT dated
10-03-2023, in the matter of O.A. No. 771 of 2022,

Nishant Bhargav Vs State of UP.

The Hon'ble National Green Tribunal, Principal Bench, New
Delhi, vide its order dated 10.03.2023 in the matter of O.A. No.
771 of 2022, Nishant Bhargav Vs State of UP directed as

follow:

enable the PP to file its response, if any, within one month from
today which may be filed by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/ OCR Support PDF and

not in the form of Image PDF....”

In compliance of the above order of Hon'ble NGT the copy
of the proceedings was served to the project proponent
physically vide letter no 1483/L-163/2023 dated-18-03-2023
containing total 51 pages as annexure on 20-03-2023 by
Regional Office, UPPCB, Noida. Copy of the acknowledgment is

annexed.

o
Regional Officer
UPPCB, Noida



\l‘ S&84%: = IONAL OFFICE, U.P. POLLUTION CONTROL BOARD, NOIDA

T, 3T

e /_148'3/4-"’53/7—”'3 Rl /9~ 02~2223

T 4,
M/s Jaypee Infratech Limited,
Sector-128,
Noida, GB Nagar

Agg—mo IS BRd e, w8 fooen # frarerel= @logo 0
771 /2022 el WrAid &H S0%0 o @ o ¥ W JRd
f20—10.03.2023 B T 7|

ARy,

o R BRA e, % faeeh # sfovo o 771/2022 ferem=d
Whmaouomamﬁamﬁ?%lmwﬁoﬁom%%o
mﬁwﬁﬁmmrﬁoﬁwﬁmﬁlmmm
Rr0-10.03.2023 Y IR aE # Jogio HHT FAEAT ars 31 fcRma faar
w%ﬁﬁwﬁwﬁaﬁmm:ﬁ%ﬂqﬁ?ﬂaﬂmﬁoﬁoﬁo
s foi0 @Y Tt @1 R S|

ar: sowo o 771 /2022 faemsd wifq gH Qov0 XSd I I W
g evdret (@ogo @ wf, Wy Wl B Rurd f20—10.02.2023 B
ofy e o @Rer @ MY fd0—1003.2023 uq faAi® 04.01.2023 @
uﬁ)wﬂmmmm%aﬁsﬁzﬁmﬁmmm
w el :

Hora—aeuR (@ uS-51 )|
(e 49151 ) et
“Pree_-

Sl ECIBEaN]

1. , THgE TR |

(.

iy A 2. gexg afid, So%0 wgyvl FRET 918, S |
N OE 3. 7@ TR ARFT i1, S0%0 TguUT R WS, TS |
a X =8| 4 faftr arfRrTo—yerd, Sovo FeuvT FRIFr 418, TS, |
o | N e ) .
m S Eﬁ,;‘xﬂqw{%&\ﬁ LA S L ESIECIN]
2GS Sy
8 3 uz_:'g i ¢ 1) ’m
OQ Llﬂ&_)' mﬂuﬁﬂﬂ:{—12/1 JATex— - N
o o genia AT TC-12v, R :&«mmvﬁgf mm 7'22;.,0‘11,2“9"552
- :.{, om ek Insbmchom aflion nid 1 MY EDSEEE WAV, uDPCh COM, e-mail : ronoida@uppch.in

St

d
!

{



